IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :11-01-2022

11.01.2022

Date

IName of

the
Applican
t i
- e (C) CHIEF |Order (Se
2736/2 [11.01.20 JUSTIC |Dtd. at
L (595 5 1;435/20 G.ROUT os 2029~ No-
COURT [01-04 )
o WP (C) - CHIEF |Order (Se
2737/2 [11.01.20 JUSTIC |Dtd. at
2 022 2 53253/20 G.ROUT E'S 5022 No-
COURT [01-04 )
[ WRIT (Se
CHIEF |Order
WP (C) - BRANCH |at
5 [2738/2 11.01.20 [/ 0o22 o0 o pas JUSTIC |Dtd. (DIVIS |No-
022 22 E'S 2022-
21 COURT [01-07 LON 119
BENCH) |)
- WRIT (Se
CHIEF |Order
4 |2739/2 [11.01.20 ?gégg;zo N. K. JUSTIC |Dtd. ?i?gig ;z_
022 22 ROUT E'S 2022-
21 COURT [01-07 1ON 119
BENCH) |)
WP (C) CHIEF |Order ;ie
5 [2740/2 [11.01.20 [, roto ol L JUSTIC |Dtd. No-
022 22 o1 E'S 2022- 119
COURT [01-07 :
We (C) - Order éie
6 2741/2 |11.01.20 5186/202 S. P. COURT Dtd. No-
022 22 MANGARAJ NO. 19 |2022-
0 119
01-07
)
Order a(nsze
5 2742/2 |11.01.20 |ITA- D. D. COURT Dtd. No-
022 22 102/2009 MOHANTY NO. 22 [2022-
119
01-06
)
WP (C) - CHIEF |[Order (Se
2743/2 |11.01.20 JUSTIC |Dtd. at
I . §926/201 R.K.BARIK oa 2025 Noe
COURT [01-07 119




- Order (Se
o [2744/2 [11.01.20 |ITA- ;ﬁ;ﬁi COURT  |Dtd. ;z_
022 22 102/2009 [ o o NO. 22 |2022- 119
01-06
)
CHIEF |Order ;ie
10 |2745/2 |11.01.20 |ARBP- R.K. JUSTIC |Dtd. No-
022 22 43/2020 |MANGARAJ E'S 2022~ 9
COURT [01-07 )
WP (C) CHIEF |Order ;ie
11 |2746/2 [11.01.20 |goor . |JAYADEV JUSTIC |Dtd. o
022 22 o BHOT E'S 2022~ 19
COURT [01-07 )
CHIEF |Order (ie
L, [2747/2 [11.01.20 ARBP-  |ASHUTOSH JUSTIC |Dtd. e
022 22 30/2021 |MOHANTY E'S 2022- 19
COURT [01-07 )
WP (C) CHIEF |Order ;ie
13 [2748/2 [11.01.20 [755% . |ASHUTOSH JUSTIC |Dtd. o
022 22 3 MOHANTY E'S 2022- 19
COURT [01-07 )
CHIEF |Order ;ie
2749/2 |11.01.20 |RVWPET- JUSTIC |Dtd.
4022 22 235/2021 |F - N-NAYAK E'S  |2022- Y
COURT [01-07 )
___' WRIT  |(Se
CHIEF |Order
WP (C) - BRANCH |at
15 [2750/2 [11.01.20 0070’00l b pas JUSTIC |Dtd. (DTViS [No-
022 22 E'S 2022-
21 COURT [01-07 Ton Lo4
BENCH) |)
[ WRIT | (Se
CHIEF |Order
WP (C) - BRANCH |at
16 [2751/2 [11.01.20 144917/20 |5. k. Das JUSTIC \Dtd. (DIVIS |No-
022 22 E'S 2022~
21 COURT [01-07 1on Lo4
BENCH) |)
We (C) - Order gie
17 2752/2 111.01.20 |5qg0 /504 [S-K.BEHER COURT |Dtd. No-
022 22 . A NO. 16 |2022- o4
01-04
)
WRIT  |(Se
CHIEF |Order
We (C) - BRANCH |at
1g [2753/2 [11.01.20 [0 n o0l ¢ pas JUSTIC |Dtd. (DTVIS [No-
022 22 E'S 2022-
21 COURT  [01-07 N 2
BENCH) |)
19 [2754/2 [11.01.20 [WP(C)- [S.K.SINGH [C.O0. [COURT |order | (Se




20

21

22

23

24

25

26

27

28

29

022 22 28709/20 NO. 16 |Dtd. at
13 2022- No-
01-04 119
)
WRIT (Se
CHIEF |Order
2755/2 [11.01.20 fgégi;zo N. K. JUSTIC |Dtd. ?E?\I\;CI:S EE_
022 22 ROUT E'S 2022-
21 COURT |01-24 TON 119
BENCH) |)
(Se
2756/2 |11.01.20 |NELC)- COURT giger at
022 55 i§709/20 S.K.SINGH NO. 16 |20229- 1513;
01-04
)
(Se
2757/2 |11.01.20 |WELC)- COURT giier at
05 25 §i720/20 B. BEHERA o, 17 boas- Ti;
01-07 )
(Se
2758/2 |11.01.20 |NELC)- COURT gijer at
022 22 §i716/20 B. BEHERA NO. 17 |2022- Ti;
01-07
)
WP (C) - Order ;ie
2759/2 |11.01.20 |g o) . |GEETANJAL COURT |Dtd. e
022 22 T MAJHI NO. 17 [2022-
7 119
01-05
)
WRIT (Se
CHIEF |Order
WP (C) - BRANCH |at
2760/2 [11.01.20 [yooon" 0l o JUSTIC |Dtd. s i
022 22 E'S 2022-
21 COURT |01-24 LON 119
BENCH) |)
WRIT (Se
CHIEF |Order
2761/2 |11.01.20 ggégi;zo N. K. JUSTIC |Dtd. ?E?Sig ;z_
022 22 ROUT E'S 2022-
21 COURT |01-24 LON 119
BENCH) |)
WRIT (Se
CHIEF Order
WP (C) - BRANCH |at
2762/2 [11.01.20 |00 e 0l o e JUSTIC |Dtd. D1vTS |oe
022 22 E'S 2022-
21 COURT |01-24 LON 119
BENCH) |)
WRIT (Se
CHIEF Order
2763/2 |11.01.20 ?géié;zo N. K. JUSTIC |Dtd. ?i?ggg o
022 22 ROUT E'S 2022~
21 COURT |01-07 1ON 119
BENCH) |)
BLAPL- KEDAR Order (Se
3254/2 ;;'01'20 7084/202 |SANKAR ;gURg5 Dtd. at
1 SAHU : 2022~ No-




30

31

32

33

34

35

36

37

38

39

40

01-05 119
)
(Se
Order
CONTC- M/S COURT at
(2)255/2 ;;’01’20 6224/202 MANORANJA [C. NO. 2 Sggé_ No-
1 N NAYAK OLD 119
01-07
)
(Se
Order
CONTC- M/S COURT at
(2)256/2 ;;'01'20 7661/202 MANORANJA |C. NO. 2 Sggé_ No-
1 N NAYAK OLD 119
01-07
)
(Se
Order
CONTC- COURT at
2767/2 |11.01.20 7538/202 |P.PANDA C. NO. 2 Dtd. No-
022 22 1 OLD 2022- 119
01-07
)
(Se
Order
CONTC- COURT at
2768/2 |11.01.20 7131/202 |K.SAHOO C. NO. 2 Dtd. No-
022 22 1 OLD 2022- 119
01-07
)
(Se
Order
2769/2 111.01.20 |"E{C)~  lpa1aRAM COURT  1h. 3. at
41240/20 C. NO. 2 No-
022 22 SINGH 2022-
21 OLD 119
01-05
)
(Se
Order
2770/2 |11.01.20 WP (C) - HRUDANAND COURT Dtd. at
022 55 41783/20 |A C. NO. 2 2029 No-
21 MOHAPATRA OLD 119
01-06
)
Order (Se
WP (C) - COURT WRIT
2771/2 111.01.20 14 6944/20 |a.saH00  |C. No. 2 |Ptd- BRANCH |oC
022 22 01 OLD 2022- ) No-
01-07 30)
Order (Se
2772/2 (11.01.20 we (C) S.K.BISWA COURT Dtd. at
40486/20 NO. 2
022 22 01 L oLD 2022- No-
01-07 30)
WP (C) - Order (Se
2773/2 ]11.01.20 39721/20 DEBENDRA c COURT |Dtd. at
022 22 o1 BEHERA : NO. 9 2022- No-
01-05 30)
WP (C) - Order (Se
2774/2 111.01.20 23304/20 V. R. c COURT Dtd. at
022 22 13 BEHERA : NO. 16 |2022- No-
01-07 30)
Ord S
2775/2 |11.01.20 ["E(C)- covRT |pta. ;te
022 25 1%088/20 B.K. PATI |C. NO. 16 |2022- No-
01-07 30)




41

42

43

44

45

46

47

48

49

50

51

52

53

Order (Se
2776/2 |11.01.20 22223201 S. s. DR (J) Dtd. at
022 22 5 BISWAL 2021- No-
12-20 30)
Order (Se
WP (C)- |JYOTI
2777/2 |11.01.20 9587 /201 [RANIAN DR (J) Dtd. at
022 22 3 SAHOO 2022- No-
01-07 30)
Order (Se
2778/2 111.01.20 |WA- COURT |Dtd. at
022 22 946/2021 *-MOHANTY NO. 3 |2022- No-
01-04 30)
ord S
2779/2 |11.01.20 ?Eéii}zo S K. SAHOO COURT Did?r ;te
022 22 1 T NO. 3 [2021- No-
12-22 30)
ord S
2780/2 |11.01.20 ?5?32220 . BEHERA covrT |pta. ;te
022 22 o1 : NO. 3 [2021- No-
12-17 30)
_ Order (Se
2781/2 |11.01.20 giéi?zoz R. K. COURT |Dtd. at
022 22 1 NAYAK NO. 11 [2022- No-
01-07 30)
Order (Se
WP (C)-  |AJAY COURT
5222/2 2570129 la0255/20 [kumar No. 3 >R o
21 PANDA OLD 01-07 30)
_ Order (Se
2783/2 |11.01.20 We (C) SARAT COURT |Dtd. at
022 25 37735/20 |CHANDRA o, 3 |ro2i- No-
21 SATAPATHY 1517 30)
Order (Se
2784/2 |11.01.20 ?géig/zo PADMALAYA ESURg Dtd. at
022 22 o1 MOHAPATRA OLb 2022- No-
01-07 30)
ord S
2785/2 |11.01.20 ?géié;zo b K. JENA COURT Did?r ;te
022 22 o1 T NO. 3 [2021- No-
12-03 30)
Order (Se
2786/2 |11.01.20 |RSA- R.C.MALLI COURT |Dtd. SECOND |at
022 22 77/2020 |CK NO. 23 [2022- APPEAL |No-
01-07 2)
Order (Se
2787/2 |11.01.20 WP (C)- igiﬁgRA COURT |Dtd. at
022 22 381/2022 |1, NO. 24 [2022- No-
01-10 2)
WP (C) - Order WRIT (Se
3228/2 ;;'01'20 29463/20 |P.NAYAK ;gURg4 Dtd. BRANCH |at
21 : 2022- -5 No-




| [01-07 23)
2789/2 111.01.20 |WE(C)- COURT giger éie
54 0,5 > §§813/20 B.BARIK No. 24 |2025- No-
01-07 23)
e Order (Se
2790/2 |11.01.20 we (C) BIJAYA COURT |Dtd. at
55 41274/20 |[KUMAR
022 22 01 BEHERA 1 NO. 24 [2022- No-
01-07 23)
—. WP (C) - Order (Se
56 2791/2 |11.01.20 40914/20 P.K.MISHR COURT |Dtd. at
022 22 o1 A NO. 24 [2022- No-
01-07 23)
- WP (C) - Order (Se
< 2792/2 |11.01.20 10196,20 - K-BISWA COURT |Dtd. at
022 22 o1 L NO. 24 [2022- No-
01-07 23)
—. Order (Se
WP (C)- |ARUN COURT
. 2793/2 |11.01.20 41486/20 [KUMAR No. 3 ptd. at
022 22 o1 JATT oLn 2022- No-
01-07 23)
e Order (Se
WP (C)- |ARUN COURT
- 2794/2 |11.01.20 41480/20 [KUMAR No. 3 |ptd. at
022 22 01 JATT oLD 2022- No-
01-07 23)
WP (C) - Order (Se
0 2795/2 |11.01.20 38896/20 R K- COURT |Dtd. at
022 22 o1 NAYAK NO. 24 [2022- No-
01-07 23)
e Order (Se
WP (C)- |ARUN COURT
1 2796/2 |11.01.20 11484/20 [KUMAR No. 3 |ptd. at
022 22 o1 JATT orn 2022- No-
01-07 23)
e Order (Se
WP (C) - WRIT
2797/2 |11.01.20 COURT |Dtd. at
62 |55, s 23816/20 P.BASTIA No. 24 |2022- ?iANCH No-
01-07 28)
[ ord S
o3 [2798/2 [11.01.20 ?gigé;zo S b xam couRT |pta. ;te
022 22 20 T NO. 24 [2022- No-
01-07 28)
T Order (Se
CONTC- M/S.BISHN COURT
6a (279972 |11.01.20 | 0h 505 [y pPRASAD No. 3 |Ptd: at
022 22 1 OTHA oLn 2022- No-
01-06 28)
e Order (Se
WP (C) - COURT
65 (280072 11.01.20 |/ o050 |a k. JaTT No. 3 |Ptd- at
022 22 01 orn 2022- No-
01-07 28)
|2801/2 [11.01.20 [wp(C)- COURT |Order (se
66 1922 22 41470/20 [B-K-JATI NO. 3 |Dtd. at




e 21 OLD 2022- No-
01-07 28)
[ Order (Se
WP (C) - COURT
g7 (2802/2 111.01.20 1)0,95 50 |a.k. 5871 |C. No. 3 |Ptd- at
022 22 1 oip 2022- No-
01-07 28)
—. Order (Se
WP (C) - COURT
6g |2803/2 11.01.20 |/ 100 50 |a.x.JaTT . No. 3 |Ptd- at
022 22 1 oip 2022- No-
01-07 28)
e Order (Se
WP (C)-  |ARUN COURT
o (2804/2 111.01.20 )0 94 /50 [kuMar C. No. 3 |Ptd- at
022 22 1 ATT oim 2022- No-
01-07 28)
e Order (Se
WP (C)-  |ARUN COURT
70 |2805/2 111.01.20 1)1 ,59 /50 [kumar C. No. 3 |Ptd- at
022 22 1 AT oip 2022- No-
01-07 28)
[ Order (Se
WP (C) - COURT
71 |2806/2 |11.01.20 |y 1e7/20 |a.x.JaTT . No. 3 |Ptd- at
022 22 1 onm 2022- No-
01-07 28)
e Order (Se
WP (C)-  |ARUN COURT
72 |2807/2 111.01.20 1)1 ,53 50 [kumar C. No. 3 |Ptd- at
022 22 1 AT oip 2022- No-
01-07 28)
[ Order (Se
WP (C)-  |ARUN COURT
73 [2808/2 111.01.20 1)) 496,20 [kuMAR C. No. 3 |Ptd: at
022 22 1 AT onm 2022- No-
01-07 28)
e Order (Se
WP (C) - COURT
74 |2809/2 111.01.20 10 /63 50 |a.x.JaTT  |C. No. 3 |Ptd- at
022 22 1 oip 2022- No-
01-07 28)
[ Order (Se
WP (C) - COURT
75 (281072 11.01.20 |41 400 /00 [a.k.JaTT  |C. No. 3 |Ptd- at
022 22 1 onm 2022- No-
01-07 28)
e Order (Se
WP (C) - COURT
76 281172 |11.01.20 |y 191 /50 |a.x.JaTT . No. 3 |Ptd- at
022 22 1 oip 2022- No-
01-07 28)
_' Order (Se
2812/2 |11.01.20 CONTC (CP A.K.PARID COURT Dtd. at
77 022 22 C)- A NO. 3 hg00- No-
391/2018 OLD 0107 28)
T Order (Se
2813/2 111.01.20 |CONTC(CP 4 ¥ parID COURT  1h 4. at
78 1022 22 ) - A NO. 3 h000- No-
394/2018 OLD 0107 28)
79 [2814/2 [11.01.20 [WP(C)- |ARUN ic.0. [COURT |order [(se




80

81

82

83

84

85

86

87

88

89

90

91

022 22 41472/20 |KUMAR NO. 3 |Dtd. at
21 JATI OLD 2022- No-
01-07 28)
Order (Se
2815/2 |11.01.20 S?TTC(CP DR.J.K.LE c ;gURg Dtd. at
022 22 NKA ’ i 2022- No-
427/2018 OLD 01-07 28)
Order (Se
2816/2 |11.01.20 E?IETC(CP JYOTIRANJ |, FOURY Ipta. at
022 22 AN KAR : . 2022- No-
309/2015 OLD 01-05 28)
Order (Se
2817/2 |11.01.20 g?ﬁTC(CP A.K.PARID ESURg Dtd. at
022 22 A i 2022- No-
392/2018 OLD 01-07 28)
Order (Se
2818/2 (11.01.20 |CMP- S.K.MOHAP COURT |Dtd. at
022 22 623/2021 |ATRA NO. 24 |2022- No-
01-07 28)
2819/2 111.01.20 |"E{©)~ COURT giier ;ie
022 55 55190/20 S.C.DASH |[C. NO. 22 |2022- No-
01-06 28)
WP (C) - CHIEF Order (Se
2820/2 (11.01.20 41619/20 J.R. c JUSTIC |Dtd. at
022 22 01 BEHERA : E'S 2022- No-
COURT |01-07 28)
Order (Se
2821/2 |11.01.20 22?53202 P.K.MOHAN ESURg Dtd. at
022 22 1 TY OLb 2022- No-
01-06 28)
Order (Se
2822/2 [11.01.20 ]222’53202 NIRANJAN EgURg Dtd. at
022 22 1 PANDA OLb 2022- No-
01-06 28)
_ Order (Se
2823/2 (11.01.20 §§g¥3202 M.K.SWAIN |c COURT |Dtd. ;iIMIN at
022 22 1 T : NO. 11 |2022- MISC-1 No-
01-06 8)
Order (Se
2824/2 |11.01.20 SPS%IZSZOZ ® Kk.BARIK |o COURT |Dtd. ERMINA at
022 22 1 T : NO. 11 |2022- MISC—2 No-
01-06 15)
Order (Se

CRLMC-
2825/2 111.01.20 COURT |Dtd. at
022 2 i648/202 P.R.SWAIN [C. NO. 11 |2022- No-
01-06 15)
Order (Se

CRLMC-
2826/2 111.01.20 COURT Dtd. at
029 55 5607/202 M.K.SWAIN |C. NO. 11 |2022- No-
01-06 15)




92

93

94

95

96

97

98

D

Order (Se
CRLMC-
2827/2 |11.01.20 COURT |Dtd. at
022 2 i606/202 M.K.SWAIN |C.O. NO. 11 2022- No—
01-06 15)
Order (Se
2828/2 11.01.20 E?TTC(CP P.K.MISHR |,  |COURT |Dtd. at
022 22 47/2019 A Y NO. 1 |2022- No-
01-07 15)
Order (Se
2829/2 |11.01.20 E?TTC(CP M/S J.K |, , |COURT Dtd. at
022 22 351/2017 LENKA T NO. 1 2022- No-
01-07 15)
Order (Se
2830/2 |11.01.20 |CONTCI(CP COURT |Dtd. at
C)- J.SAHOO C.0.
022 22 130/2018 NO. 1 |2022- No-
01-07 15)
Order (Se
2831/2 11.01.20 |CONTC(CP COURT |Dtd. at
C) - B.K.LENKA [|C.O.
022 22 571/2018 NO. 1 |2022- No-
01-07 15)
_ Order (Se
2832/2 (11.01.20 ggigg/zo MAHADEV GENER Dtd. giiECH at
022 22 o1 BEHERA AL 2021- 1 No-
12-13 30)
Order (Se
2833/2 [11.01.20 22253202 DILLIP ¢ o. |courT Iptd. at
022 22 1 SAMAL Yt NO. 11 [2022- No-
01-07 30)
_ Order (Se
2834/2 |11.01.20 52253202 A. K. c.o COURT |Dtd. at
022 22 1 MOHANTY Tt NO. 11 [2022- No-
01-07 30)
2835/2 111.01.20 |CMP- COURT giier WRIT ;ie
022 |22 636/2021 [0+ F-TANGR 1C-0- s " 54 2022- PRANCH o=
01-06 32)
Order (Se
2836/2 |11.01.20 |[WP(C)~- P.K.BEHER o ESURg Dtd. at
022 22 234/2022 A t OLb 2022- No-
01-07 32)
Order (Se
CONTC- COURT
2837/2 111.01.20 | o151 /905 |s.pas c.o. No. 2 |[Ptd: at
022 22 1 OLD 2022- No-
01-07 32)
JIBAN Order CRIMIN |(Se
2838/2 111.01.20 |CRLREV- JYOTT c.o COURT Dtd. AL at
022 22 449/2021 PRADHAN Yt NO. 11 [2022- REVISI |No-
01-03 ON 1)
2839/2 |11.01.20 ?gé§>501 GANESH GENER giger g?iECH ;ie
022 22 1 CH.SAHOO |AL 2018 ) No-




05- 30)
02Low
er
Court
Recor
d,
Order WRIT (Se
2840/2 (11.01.20 |CMP- M.D.BISWA COURT |Dtd. BRANCH at
022 22 179/2021 |L NO. 24 (2022- _g No-
01-06 41)
WRIT (Se
WP (C) - CHIEF —lOrder BRANCH |at
2841/2 |11.01.20 D.D.MOHAN JUSTIC |Dtd.
41242/20 (DIVIS |No-
022 22 TY E'S 2022-
21 COURT [01-05 on 1107
BENCH) |)
WRIT (Se
Order
WP (C) - BRANCH |at
2842/2 111.01.20 32781/20 |T.K.NAYAK COURT  |Dtd. (DIVIS |No-
022 22 NO. 3 2022-
21 01-06 ION 102
BENCH) |)
WRIT (Se
Order
2843/2 111.01.20 |"P{©) =I5 g MALLI COURT |Dtd. BRANCE jat
39451/20 (DIVIS |No-
022 22 CK NO. 1 |2022-
21 01-07 ION 109
BENCH) |)
Order (Se
2844/2 |11.01.20 |CONTC- K.C. COURT |Dtd. CONTEM |at
022 22 629/2020 |SAMAL NO. 3 |2022- PT No-
01-06 1)




